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NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
SUPPLEMENTARY CAUSE LIST DATED 18.12.2024 (WEDNESDAY)

10:30 AM

CHENNAI BENCH (HYBRID MODE)

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

Comp App (AT) (CH)
No. 84/2024

For Stay

IA No. 1265/2024

Nagaraj V. Mylandla &
2 Ors.

Vs

Financial Software
and Systems Pvt. Ltd.
& 12 Ors.

Mr. Rajkumar
Jhabakh

Mr. P Giridharan
For Caveator

For Orders/Clarification

(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No.193/2022
For Stay

1A No.442 /2022

Vs
K Computers & Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. Comp App (AT) (CH) Kalyan Muppaneni Mr. Pawan Jhabakh Mr.Y Suryanarayana-
(Ins) No.192/2022 Vs R1
For Stay K Computers & Anr.
IA No.439/2022 WITH
3. | IA No.441/2022 Kalyan Muppaneni Mr. Pawan Jhabakh Mr. Y Suryanarayana-

R1

02.30 pm
For Hearing
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

4. Comp App (AT) (CH) Raghava Square Pvt. Mr. Mayan H Jain Mr.Nityavendhan K
(Ins) No. 309/2024 Ltd. R1 R2
For Stay Vs
IA No 829/2024 IVRCL Ltd. & Anr.

WITH

5. Comp App (AT) (CH) Raghava Square Pvt. Mr. Mayan H Jain Mr.Nityavendhan K
(Ins) No. 310/2024 Ltd. R1 R2
For Stay Vs
IA No. 828/2024 IVRCL Ltd. & Anr.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. Comp App (AT) (CH)
(Ins) No. 211/2024
For Stay

IA No. 572/2024
Contempt Case

No. 5/2024

For Directions

IA No. 1050/2024

IDBI Bank Ltd
Vs

KRS Erectors Pvt. Ltd.

& 2 Ors.

WITH

Mr. Allwin Godwin

Ms. R Moneshaa R1,
R3
Ms. Anuradha Bisani
R2

7. Comp App (AT) (CH)
(Ins) No. 232/2024
For Direction

IA No. 618, 623,919,
997, 1023, 1144,
1145, 1117 &
1118/2024

KRS Erectors Pvt. Ltd.

& Anr.
Vs

IDBI Bank Ltd. & Anr.

WITH

Mr. B Ravikiran Singh
Ms. R Moneshaa

Mr. Allwin Godwin-R1
Ms. Anuradha Bisani
R2/Liquidator

8. Comp App (AT) (CH)
(Ins) No. 233/2024
For Direction

IA No. 619/2024

KRS Erectors Pvt. Ltd.

& Anr.
Vs

IDBI Bank Ltd. & Anr.

WITH

Mr. B Ravikiran Singh
Ms. R Moneshaa

Mr. Allwin Godwin- R1
Ms. Anuradha Bisani
R2/Liquidator

9. Comp App (AT) (CH)
(Ins) No. 251/2024
For Stay

IA No. 676/2024

IDBI Bank Ltd
Vs

KRS Erectors Pvt. Ltd.

& Anr

Mr. Allwin Godwin

Ms. R Moneshaa- R1
Ms. Anuradha Bisani-
R2

Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

By the order of Hon’ble Member (Judicial)

Chennai Bench



http://www.nclat.nic.in/

